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Commissioner of Customs, Noida  …..Appellant 
(Cocor Complex P.O. Container Depot, Tilpata, Noida) 

VERSUS 

M/s Aash Azz Word,        ….Respondent 

(82, E/11, GF, Mufti Tola, Moradabad) 
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Shri Santosh Kumar, Authorised Representative for the Appellant 

None for the Respondent 
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This appeal is dismissed. For Order, see order of date in 

Customs Appeal No.70440 of 2019. 
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